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C'ﬂ’ give hereln below the detalls of the assets {immovable, mevable, bank balance, etc.) of
0
A ﬁjt]'d— AT myself, my spouse and dependants*:
A. L1E Vit
{Assets In joint name Indicating the extent of joint ownership will also have to be
o2 0% ” Br. | Gesciption | SeW Spouss | Dependant-1 | Dependant-2 | Dependant-3
Ko | ‘ A Nama(S) | e | Name | Etc Neme |
{i} | Cash ,EM/..-
\q)\\ (i) |Depositsin | o peo] 48
./C}\fl’% Baﬂl_ﬁr 'ananﬂﬂl | / N/Z' L /L . N/L
O’T\o Institutions And | 24253 NI N |
‘ MNon-Banking | on 55
Flf?.hm‘._ial V/1
Companies 5
(i) [ Bonds, SR [ |
Debenturas and ‘ !
 Shares In ? /WL N/[ ; -NM Mt NIE
companies

O M 7 R
nstitutions
.. - % | L
sebgetc |21 oM I TR VAR VY
i
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Policies, etc (¢
(detalls of | 1L NM- NIL NIt NIL

{v) | Mator Vehicles
make, &tc.)

{vi) | Jeweliery (glve et 7
details of C;lau 1"4"T :
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(vii) | Other assets, ey -
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non Jisted

companles should be glven.
* Dependant here means a person substantially dependent on the income of the

employge,
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B.

[Note: Properties in joint ownership indicating the extent of joint pwnership will
aiso have to be Indicated]

Sr.
No.

Degeription

Self

" Bpouss

()

Apricultural Land I

- Location{s)
- Survey numbar{s)
- Extent {Total

| measyrement)

-Current market value
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Name(S)

Hame

“Dependant-1 | Dependant-2

HNama

Dependant=3
Etc. Nams

NIL

ML

NIL

ML

(i)

Non-Agricultural Land
- Locatlon(s)

- Suryey number(s)

- Extent (Total
measurement)
-Current market value

RIL

NIL

NIt

NIL

NIL

(ili}

Bulldings (Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent {Total
measurement)

- Current market
value

NIL

NIL

VIL

N/ L

NIt
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Houses / Apartments,
etc.

« Locatlon(s)

- Survay ,r’dnor

| number(s) -

. i::urr ik market
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value
Others {such as
interest in property)
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(2)

1 glve herein below the details of my labilities / overdues to public financial

institutions and government dues:-
[Note ; Flease give separate detalls for each item)

Sr. | Description Mame & addrass of Bank / Amount sutstanding as
No. i Finnn;m :nmgu:!?r?{s) ! . T, Jm— SpR
L] ent (8 ; £
{a) (i} Loans from Banks 557 53 5;?7 2 [1000/—

ﬂes;i:ptinns

{ii} Loans from 7 Financlal

accommodation

| (iil) Government Dues:
{3} dues to departments
desling with government

il

N/L

(by dues to departments
dealing with supply of

AL

N/L_

water

eleckrlcity

{c) dues to depafcments
desling with supply of

NIL

NI

am Tl



{d) dues to departments iy | L

| dealing with telephones al N 1L N /
ge} dues to departments

dealing with government

| transport {Including N I N / (—
aircraft and helicopters) | o v

(F) Other dues, If any

(b} (i) Income Tax including Aﬁ‘g;‘f/’ffﬂf yﬂf;ﬂ—?f'ﬁﬂ
surcharge [Also indicate ) 0 79 M
the assessment year upto /%‘J e Q,DTJP- 7
which Income Tax Return
flled. Give also Permanent
| Account Number {PAN)]
(i) Wealth Tax [Also

indicate the assessment /\ [/l /\/ il
year upto which Wealth

Tax return filed.] :

"(iIi) Sales Tax [Only i '
cage of proprietary N/ L /\/ T
 business] ‘
(iv) Property Tax N N/ L
C. BI'S Datail
GPF)‘CPF!PR& Mo, - / TO[AILTZR 604
Gender ga lz:‘ (M/F)
Date of Birth c TATT T 1A (1 18 1L oommmin
o (7] wwe SRS
s o LR _Lemisidne ALY |

(Full Name e.g. 8.A.5.-Bihar Administrative Service,
B.5.5.- Blhar Secretarlat Service BiL.)

Home District 3 Lgﬁl AO4 s F U/e J

I hersby declarg that the above details are true to the best of my

knowledge and belief,
ST

SIGNALUFE wevivrinesss

Name of Employee: L.g/qV/fﬁa/jm

Place: )ﬂﬁ f/\/’4 Deﬁizgnatlan:,ﬁfﬁ@ﬁ AT & MJW/,?
pates A, 4. A3 Department:ﬂ[ff(f({..Aéﬂé’.éﬂﬂ.fé..ﬁﬁfﬂﬂﬁ/
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



